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ORDER

Mr. M.A. Mudimannan, Counsel for Petitioner present. Mr. J. Dev Eshwaar
Counsel for Respondent also present. Counsel for Respondent has filed counter
and a copy of which is given to the other side today itself. Counsel for Petitioner
very fairly admitted that though the counter has been filed by the Respondent, but
there are chances of settlement. In view of it, we direct both the parties to explore
the possibilities of settlement. At request, time is enlarged. Put up on

17.07.2017.
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